THIS IS APUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES ONLY AND IS NOT APROSPECTUS ANNOUNCEMENT AND DOES NOT CONSTITUTE AN INVITATION OR OFFER TO ACQUIRE, PURCHASE OR SUBSCRIBE TO SECURITIES. NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION DIRECTLY OR INDIRECTLY OUTSIDE INDIA.
Initial Public Offer of equity shares on the main board of BSE Limited (“BSE”) and National Stock Exchange of India Limited (“NSE”, and together with BSE, the “Stock Exchanges”) in compliance with Chapter Il of the Securities and Exchange Board of India (Issue of Capital and Disclosure Requirements) Regulations, 2018, as amended (“SEBIICDR Regulations”).
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CAPITAL SMALL FINANCE BANK LIMITED

Our Bank was incorporated as ‘Capital Local Area Bank Limited’on May 31, 1999 at Phagwara district Kapurthala, Punjab, as a public limited company under the Companies Act, 1956, and was granted a certificate of incorporation by the Registrar of Companies, Punjab, Himachal Pradesh and Chandigarh. The name of our Bank was subsequently
changed to ‘Capital Small Finance Bank Limited’ pursuant to a shareholders’ resolution dated April 2, 2016, to reflect the change in status of our Bank from a local area bank to a small finance bank pursuant to the Reserve Bank of India approval dated March 4, 2016, and a fresh certificate of incorporation was granted by the Registrar of Companies,
Punjab and Chandigarh at Chandigarh (“ReC”) on April 15, 2016. Our Bank commenced its business pursuant to a certificate of commencement of business issued by the Registrar of Companies, Punjab, Himachal Pradesh and Chandigarh dated August 12, 1999. For further details, see “History and Certain Corporate Matters” on page 243 of the red
herring prospectus dated February 1,2024 (“RHP” or "Red Herring Prospectus") filed with the RoC.

Registered and Corporate Office: MIDAS Corporate Park, 3rd Floor, 37, G.T. Road, Jalandhar 144 001, Punjab, India; Tel: +91 181 5051111/2222; Website: www.capitalbank.co.in; Contact Person: Amit Sharma, Company Secretary and Compliance Officer; E-mail: cs@capitalbank.co.in; Corporate Identity Number: U65110PB1999PLC022634

OUR PROMOTERS: SARVJIT SINGH SAMRA, AMARJIT SINGH SAMRA, NAVNEET KAUR SAMRA, SURINDER KAUR SAMRA AND DINESH GUPTA

INITIAL PUBLIC OFFER OF UP TO [#] EQUITY SHARES OF FACE VALUE OF ¥ 10 EACH (“EQUITY SHARES”) OF CAPITAL SMALL FINANCE BANK LIMITED (“BANK”) FOR CASH AT A PRICE OF X [¢] PER EQUITY SHARE (INCLUDING A SHARE PREMIUM OF X [ o]
PEREQUITY SHARE) (“OFFER PRICE”), AGGREGATING UP TO X [#] MILLION (THE “OFFER”), COMPRISING A FRESH ISSUE OF UP TO [¢] EQUITY SHARES AGGREGATING UP TO X 4,500.00 MILLION (THE “FRESH ISSUE”) AND AN OFFER FOR SALE OF UP TO
1,561,329 EQUITY SHARES AGGREGATING UP TO X [¢] MILLION (THE “OFFER FOR SALE”), COMPRISING UP TO 836,728 EQUITY SHARES AGGREGATING UP TO X [e] MILLION BY OMAN INDIA JOINT INVESTMENT FUND II (“ONJIF II”), UP TO 151,153 EQUITY
SHARES AGGREGATING UP TO X [e] MILLION BY AMICUS CAPITAL PRIVATE EQUITY | LLP (“ACPE”), UP TO 17,544 EQUITY SHARES AGGREGATING UP TO X [e] MILLION BY AMICUS CAPITAL PARTNERS INDIA FUND I (“ACPIF”, TOGETHER WITH ACPE,
“AMICUS”, AND TOGETHERWITHACPE, AND OJIF II, THE “INVESTOR SELLING SHAREHOLDERS”), AND UP TO 555,904 EQUITY SHARES AGGREGATING UP TOX [¢] MILLION BY CERTAIN PERSONS LISTED IN THE RED HERRING PROSPECTUS (THE “OTHER
SELLING SHAREHOLDERS”, AS DEFINED BELOW) (THE INVESTOR SELLING SHAREHOLDERS AND THE OTHER SELLING SHAREHOLDERS, COLLECTIVELY, THE “SELLING SHAREHOLDERS”, AND SUCH EQUITY SHARES OFFERED BY THE SELLING

SHAREHOLDERS, THE “OFFERED SHARES”).

[m] 3 [m]
A e

(Please scan this QR code to view
the Red Herring Prospectus and
the abridged Prospectus)

DETAILS OF THE SELLING SHAREHOLDERS, OFFER FOR SALE AND THE WEIGHTED AVERAGE COST OF ACQUISITION

Name of Selling Shareholder

Type

NUMBER OF SHARES OFFERED

WEIGHTED AVERAGE COST OF ACQUISITION PER EQUITY
SHARE ON A FULLY DILUTED BASIS (IN %)

Oman India Joint Investment Fund |l Investor Selling Shareholder Up to 836,728 Equity Shares of X 10 each aggregating up to X [e] million 252.00"
Amicus Capital Private Equity | LLP Investor Selling Shareholder Up to 151,153 Equity Shares of X 10 each aggregating up to X [e] million 252.00*
Amicus Capital Partners India Fund | Investor Selling Shareholder Up to 17,544 Equity Shares of X 10 each aggregating up to X [e] million 252.00*
Certain Other Persons Listed in the Red Herring Prospectus Other Selling Shareholders Up to 555,904 Equity Shares of X 10 each aggregating up to X [e] million 20.00

*As certified by M/s VP Bhalla & Associates, by way of certificate dated February 1, 2024.
We are a small finance bank, offering a range of banking products, with our asset products primarily including agriculture loans, MSME & trading loans and mortgages.

The Offer is being made through the Book Building Process in accordance with Regulation 6(1) of the SEBI ICDR Regulations
QIB Portion: Not more than 50% of the Offer | Non-Institutional Portion: Not less than 15% of the Offer | Retail Portion: Not less than 35% of the Offer

PRICE BAND: X 445 TO X 468 PER EQUITY SHARE OF FACE VALUE OF %10 EACH.
THE FLOOR PRICE IS 44.50 TIMES THE FACE VALUE AND THE CAP PRICE IS 46.80 TIMES THE FACE VALUE.

PRICE TO EARNINGS RATIO BASED ON DILUTED EPS FOR FINANCIAL YEAR 2023 AT THE CAP PRICE IS 17.20 TIMES AND AT THE FLOOR PRICE IS 16.35 TIMES.
BIDS CAN BE MADE FOR A MINIMUM OF 32 EQUITY SHARES AND IN MULTIPLES OF 32 EQUITY SHARES THEREAFTER.

In accordance with the recommendation of Independent Directors of our Bank, pursuant to their resolution dated February 1, 2024, the above provided price band is justified based on quantitative factors/ KPIs
disclosed in the ‘Basis for Offer Price™ section of the RHP vis-a-vis the weighted average cost of acquisition ("WACA”) of primary and secondary transaction(s), as applicable, disclosed in ‘Basis for Offer Price™

beginning on page 149 of the RHP.

In making an investment decision, potential investors must rely on their own examination of the Bank and the information included in the RHP and the terms of the Offer, including the merits and risks involved and
not rely on any other external sources of information about the Offer available in any manner.

RISKS TO INVESTORS

1. Our business is concentrated in North India, with approximately 86.13% of our total branches i.e., 149

2.

branches out of a total of 173 branches, as of September 30, 2023 are located in the state of Punjab.

Our business is currently significantly dependent on banking operations in rural and semi-urban areas
and contribute 76.80% of our total number of Depositors for the six months period ended September 30,
2023.

Our sector wise outstanding gross advances and the proportion of these advances to our outstanding
advances as on September 30, 2023 is set out below:

Contribution to

Particulars Total Gross Advances

Agriculture and Allied Activities 38.65%
Advances to MSME and trading sector 19.66%
Mortgage Loans 26.06%
Others 15.63%

Any deterioration in the performance of any of these sectors in which we have significant exposure may
adversely affect our financial condition, results of operations and cash flows.

As at six months ended September 30, 2023 and September 30, 2022 and Fiscals ended March 31, 2023,
2022 and 2021, our gross NPAs as a percentage of gross advances were 2.73%, 2.60%, 2.77%, 2.50%
and 2.08% and our provision coverage ratio was 50.96%, 48.62%, 51.48%, 46.02% and 46.14%,
respectively while for the peers it ranges from 50.50% t0 96.00%.

As of December 31, 2023, we had total indebtedness of X 5,295.10 million, which comprised of secured
borrowings ofX 2,657.80 million and unsecured borrowings X 2,637.30 million.

The changes in market interest rates may affect the interest rates we charge on our interest-earning
assets differently from the interest rates we pay on our interest-bearing liabilities. Our Net Interest Income
is significantly dependent on our average performing advances for a particular period and our Net Interest
Margin which is the difference of interest earned and interest expended divided by the Average Total
Assets. Our Net Interest Income as percentage of net total income is 85.40%, 87.27%, 86.68%, 82.49%
and 81.25% for the period ended September 30, 2023 and September 30, 2022 and for the year ended
March 31,2023, March 31, 2022 and March 31, 2021.

We have experienced negative cash flows in prior years. Our cash flows for the six months ended
September 30, 2023 and September 30, 2022 and the Fiscals ended 2023, 2022 and 2021 are set forth
in the table below:

1.

12.

13.

compounding order dated November 26, 2021 issued by the National Company Law Tribunal,
Chandigarh bench.

We have experienced negative cash flows in prior years. Our cash flow for six months ended September
30,2023 and September 30, 2022 and the Fiscals ended 2023, 2022 and 2021 were negative.

RBI, vide email dated September 13, 2023, has found our current Statutory Auditors, M/s T R Chadha &
Co., LLP, Chartered Accountants, ineligible for reappointment for Financial Year 2024, and has directed
our Bank to recommend the name of another firm meeting the eligibility criteria prescribed under the
‘Guidelines for Appointment of Statutory Central Auditors (SCAs)/Statutory Auditors (SAs) of Commercial
Banks (excluding RRBs), UCBs and NBFCs (including HFCs)’ dated April 27, 2021.

The Offer Price of our Equity Shares, our market capitalization to Total Income and our Price to Earning
ratio at Offer Price may not be indicative of the market price of the Equity Shares after the Offer.

Particulars*

Ratio vis-a-vis Floor
Price (X 445)

Ratio vis-a-vis Cap
Price (X 468)

Market capitalization to total income

2.17

2.29

Price to Earning (Diluted)

16.35

17.20

Price to Book Value

2.21

2.33

*pre money

14.

The Weighted Average Cost of Acquisition of all Equity Shares transacted in last three years, 18 months
and one year preceding the date of the RHP:

Weighted Upperend of | Lowerend Range of
. Average the Price of the Price acquisition
Period Cost of Band is ‘X’ Band is ‘X’ price: Lowest
Acquisition times the times the Price - Highest Price
(WACA) (in%) " WACA WACA (in3) "
Last three years 135.86 3.44 3.28 132.00-150.00
Last 18 months NIL NA NA NA
Last one year NIL NA NA NA

 As certified by M/s VP Bhalla & Associates, by way of certificate dated February 1, 2024.

15.

Since there were no primary issuances or secondary transactions during the 18 months preceding the
date of filing of the RHP, the information has been disclosed for price per share of our Company based on
the last five primary issuances or secondary transactions where our Promoters, our Promoter Group,
Selling Shareholders or Shareholder(s) having the right to nominate director(s), are a party to the
transaction, not older than three years prior to the date of filing of the RHP irrespective of the size of the

transaction.
Type of Transaction WACA Floor Price (i.e., ¥ 445) | Cap Price (i.e., X 468)
Based on primary issuances 468.00 0.95 1.00
Based on Secondary transactions 135.32* 3.29 3.46

*excluding transmission

16.

The three BRLMs associated with the Offer have handled 58 public issues in the past three Financial

Six months Six months
Particulars Sep&’:gggr 30, Sepg:gggr 30, | Fiscal 2023 | Fiscal 2022 | Fiscal 2021
2023 2022

Net cash flow from/
(used in) operating 1884.72 (1603.61) (1,074.44) (2,107.41) 1,743.18
activities
Net cash flows from/
(used in) investing (67.43) (109.33) (196.63) (131.54) (124.21)
activities
Net cash flow from/
(used in) financing (1,030.81) 2,834.31 2,215.15 (1,197.03) 1,968.14
activities
8. We are involved in certain legal proceedings initiated by our Bank involving an aggregate amount of

% 633.89 million and a proceeding against our Bank involving an amount of X 12.21 million. Any adverse
developments related to these proceedings could adversely affect our reputation, business and cash
flows.

Our Cost to Income Ratio was 62.35%, 61.23%, 59.97%, 63.42% and 70.76% for the six months ended
September 30, 2023 and September 30, 2022 and the Fiscals ended March 31, 2023, 2022 and 2021
respectively. An increase in the Cost to Income Ratio due to inefficient business management or
otherwise will adversely affect our financial condition, results of operations and cash flows.

. Our Bank has settled a matter with SEBI in the past in connection with allotment of Equity Shares during

the Financial Year 2004-2005 to more than 49 investors which were considered not in compliance with the
then applicable laws relating to issuance and allotment of securities. The matter was subsequently settled
and compounded by our Bank by way of a settlement order dated June 10, 2022 passed by SEBI and the

Years and until the date of the Price Band advertisement, out of which 15 issues closed below the Offer
price on the listing date.

Name of the BRLM Total Public Puinc_ Issues_clt_)sed below
Issues price on listing date

Nuvama Wealth Management Limited 21 5
(Formerly known as Edelweiss Securities Limited)**

DAM Capital Advisors Limited 17 6
Equirus Capital Private Limited 14 2
Common issue handled by the above BRLMs. * 6 2
Total 58 15

*

*k

Issues handled where there were common BRLMs.

Pursuant to order passed by Hon'’ble National Company Law Tribunal, Mumbai Bench dated April 27, 2023, the merchant
banking business of Edelweiss Financial Services Limited has demerged and now transferred to Nuvama Wealth
Management Limited and therefore the said merchant banking business is part of Nuvama Wealth Management Limited.

ANCHOR INVESTOR BIDDING DATE: TUESDAY, 6 FEBRUARY, 2024

BID/OFFER
PERIOD

BID/OFFER OPENS ON: WEDNESDAY, 7 FEBRUARY, 2024

BID/OFFER CLOSES ON: FRIDAY, 9 FEBRUARY, 2024"

1. The UPI Mandate end time shall be at 5:00 p.m on Bid/Offer Closing Date

Continued on next page...



...continued from previous page.

application directly to the ASBA Bank (SCSBs) or to use the facility of linked online trading, demat and bank account. Investors are required to ensure that the bank account used for bidding is linked to their PAN. Bidders must

#
Simple, Safe, - T h h : . g h ’ h N
Smart way of Application!!! unriep pavments ntereace €Nsure that their PAN is linked with Aadhaar and are in compliance with CBDT notification dated February 13, 2020, issued by the Central Board of Direct Taxes and the subsequent press releases, including press releases dated
o June 25,2021 and September 17,2021 and CBDT circular no.7 of 2022, dated March 30, 2022 read with press release dated March 28, 2023 and any subsequent press releases in this regard.

[ ' P I ’ UPI-Now available in ASBA for Retail Individual Investors and Non - Institutional Investor applying for amount upto ¥ 5,00,000/-, applying through Registered Brokers, DPs and RTAs. UPI Bidder also have the option to submit the

ASBAhas to be availed by all the investors except anchor investors. UPI may be availed by UPI Bidders. For details on the ASBAand UPI process, please refer to the details given in ASBA form and abridged prospectus and also please refer to the section “Offer Procedure”on

page 435 of the RHP. The process is also available on the website of Association of Investment Bankers of India (“AIBI”) and Stock Exchanges and in the General Information Document. ASBA bid-cum-application forms can be downloaded from the websites of the Stock

Exchanges and can be obtained from the list of banks that is displayed on the website of SEBI at www.sebi.gov.in/sebiweb/other/OtherAction.do?doRecognisedFpi=yes&intmld=35 and https://www.sebi.gov.in/sebiweb/other/OtherAction.do?doRecognisedFpi=

yes&intmld=43, respectively as updated from time to time. For the list of UPI apps and banks live on IPO, please refer to the link: www.sebi.gov.in. RIBs Bidding using the UPI mechanism may apply through the SCSBs and mobile applications whose names appear on the

Mand . blic i No ch illb d website of SEBI, as updated from time to time. HDFC Bank Limited and Axis Bank Limited have been appointed as Sponsor Banks for the Offer, in accordance with the requirements of the SEBI Circular dated November 1, 2018 as amended. For Offer related queries, please
andatory in public issues. No cheque will be accepted. contactthe BRLMs on their respective email IDs as mentioned below. For UPI related queries, investors can contact NPCl at the toll free number: 18001201740 and mail Id: ipo.upi@npci.org.in.

NOTICE TO INVESTORS: CORRIGENDUM TO THE RHP AND PRICE BAND AD (THE “CORRIGENDUM”)

With reference to the (i) red herring prospectus dated February 1, 2024 read with this corrigendum filed with the RoC and submitted with SEBI and Stock . . L . P ) i . B .
Exchanges and (i) price band advertisement dated February 1, 2024 ("Price Band Ad") and statutory advertisement dated February 1, 2024 ("Statutory 3. Details of the Floor Price and the Cap Price included in the “Basis of Offer Price - F. Net Asset Value (“NAV”) per Equity Share” on page 2 of the Price

Ad"), published in all editions of Financial Express, Jansatta and Daily Nawan Zamana in connection with the Offer, attention of the investors is drawnto | BandAdstands deletedand ,r,eplaced with the following:
the following: F. NetAsset Value (“NAV”) per Equity Share

1. Due to inadvertent error, the headings for cash flow for six months ended September 30, 2022 and September 30, 2023 were interchanged in the
summary of cash flow included in the “Management’s Discussion and Analysis of Financial Condition and Results of Operations - Liquidity and Capital
Resources— Summary of Cash Flows”on page 392 of the RHP. Accordingly, table of summary of cash flow as included in the RHP shall stand deleted and AsonMarch 31,2023 178.27
replaced with the following table: Ason September 30, 2023 201.34
Financial Year Six months ended After the completion ofthe Offer

Particulars 2021 2022 2023 September 30, September 30, At Floor Price 255.11

(in million) | (in millon) | (in% millon) | . g?,fifﬁon) (i ?Zf’nzﬁ'”on) AtCapPrice 257.92
At Offer Price [o]

Net cash flow from/ (used in) operating activities 1,743.18 (2,107.41) (1,074.44) (1,603.61) 1,884.72 - - — . - - -
Net cash flow from/ (used in) investing activities 124.27) (131.54) (196.63) (109.33) (67.43) 4. The table under risk number 13 in the “Risk to Investors " on page 2 of the Price Band Ad and Statutory Ad, respectively, shall be replaced with the
)

Netcashflows (usedin) financingacivities 196814 | (1,197.03 221615 | 283%31 | (103081) following able: . _ _ I
Netincrease/(decrease) in cash and cash equivalents 3,587.11 (3435.98) 944.08 112137 786.48 Particulars* Ratio vis-a-vis Floor Price X¥445) |  Ratiovis-a-vis Cap Price (X 468)
Cash and cash equivalents as at the beginning of the period 3,824.16 7411.28 3,975.30 3,975.30 4,919.38 Market capitalization to total income 217 2.29

Cash and cash equivalents as at the end of the period 7,411.28 3,975.30 4919.38 5,096.67 5,705.86 Price to Earning (Diluted) 16.35 17.20

Price to Book Value 2.21 2.33

*pre money

The above changes are to be read in conjunction with the RHP, the Price Band Ad and the Statutory Ad and accordingly their references in RHP, the Price
Resident Indians, including resident QIBs, Non-Institutional Bidders, Retail Individual Bidders and White Band Ad and the Statutory Ad, as applicable, stands updated pursuant to this Corrigendum. The information in this Corrigendum supersedes the
Eligible NRIs applying on a non-repatriation basis information in the RHP, Price Band Ad and the Statutory Ad to the extent inconsistent with the information in the RHP, Price Band Ad and Statutory Ad.
Non-residents including Eligible NRIs, FVCIs, FPIs and registered bilateral and multilateral development Blue Please note that the changes pursuant to this Corrigendum will also be included in the Prospectus, as and when filed with the RoC, the SEBI and the Stock

financial institutions applying on a repatriation basis Exchanges.
Anchor Investors White All capitalised terms used herein and not specifically defined shall have the same meaning as ascribed to them in the RHP.

BOOK RUNNING LEAD MANAGERS REGISTRAR TO THE OFFER Company Secretary and Compliance Officer

= i i Amit Sharma
N nuvama MM &a& eqQuirus LINKIntime MIDAS Corporate Park, 3° Floor, 37, G.T, Road,

. " : - CAPTAL : . . . - N . e Jalandhar 144 001, Punjab, India.
Nuvama Wealth Management Limited DAM Capital Advisors Limited Equirus Capital Private Limited Link Intime India Private Limited E-mail: cs@capitalbank.co.in;

(Formerly known as Edelweiss Securities Limited)* One BKC, Tower C, 15" Floor, Unit No. 1511 1201, C Wing, Marathon Futurex, N.M. Joshi Marg, Lower Parel C-101, 1% Floor, 247 Park, Lal Bahadur Shastri Marg Tel: +91 181 5051111/2222
801 - 804, Wing A, Building No 3, Inspire BKC, G Block Bandra Kurla Complex, Bandra (East), Mumbai - 400 051 Mumbai - 400 013, Maharashtra, India Vikhroli (West), Mumbai - 400 083, Maharashtra, India )
Bandra Kurla Complex, Bandra East, Mumbai - 400 051 Maharashtra, India Tel: +91 22 4332 0734 Tel: +91 810 811 4949 Investors may contact the Company Secretary and Compliance
Maharashtra, India Tel: +91 22 4202 2500 E-mail: capitalsfb.ipo@equirus.com E-mail: capitalsfb.ipo@linkintime.co.in Officer or the Registrar to the Offer in case of any pre-offer or post-
Tel: +91 22 4009 4400 E-mail: capitalsfb.ipo@damcapital.in Website: www.equirus.com Website: www.linkintime.co.in Offer related grievances including non-receipt of letters of Allotment,
E-mail: capitalsfb.ipo@nuvama.com Website: www.damcapital.in Investor Grievance ID: investorsgrievance@equirus.com Investor Grievance ID: capitalsfb.ipo@linkintime.co.in non-credit of Allotted Equity Shares in the respective beneficiary
Investor grievance email: customerservice. mb@nuvama.com Investor Grievance ID: complaint@damcapital.in Contact Person: Mrunal Jadhav Contact Person: Shanti Gopalkrishnan a?:cotuntl non;jrecetlptFof "Tlfu?fd or(ljetrs dor nqn-recg|?t ofdfunds |b3;
Contact Person: Manish Tejwani Contact Person: Chandresh Sharmal Akshay Bhandari SEBI Registration Number: INM000011286 SEBI Registration Number: INR000004058 goenﬁpr?amsml(:w?as?o?s rﬁgyaalgoevvrr{gi‘oﬁhgg‘;{m:” orredressal 0
Website: www.nuvama.com SEBI Registration Number: MB/INM000011336 ' ’

SEBI registration no: INM000013004

# Applications supported by blocked amount (ASBA) is a better way of
applying to issues by simply blocking the fund in the bank account, For
further details, check section on ASBA.

Fiscal yearended NAV per Equity Share (%)

2. Thetable disclosed in the section titled “Offer Procedure - Bid cum Application Form”on page 438 of the RHP stands replaced with the following:

Category Colour of Bid cum Application Form

*Pursuant to order passed by Hon’ble National Company Law Tribunal, Mumbai Bench dated April 27, 2023, the merchant banking business of Edelweiss Financial Services Limited has demerged and now transferred to Nuvama Wealth Management Limited and therefore the said merchant banking business is part of Nuvama Wealth Management Limited.
AVAILABILITY OF THE RHP: Investors are advised to refer to the RHP and the section titled “Risk Factors" on page 27 of the RHP, before applying in the Offer. A copy of the RHP shall be available on website of SEBI at www.sebi.gov.in, websites of the Stock Exchanges i.e. BSE Limited and National Stock Exchange of India Limited at www.bseindia.com and
www.nseindia.com, respectively, and on the website of the Bank at www.capitalbank.co.in and on the websites of the BRLMs i.e. Nuvama Wealth Management Limited (Formerly known as Edelweiss Securities Limited), DAM Capital Advisors Limited and Equirus Capital Private Limited at www.nuvama.com, www.damcapital.in and www.equirus.com,
respectively.
Availability of the Abridged Prospectus: A copy of the abridged prospectus shall be available on the website of the Bank, the BRLMs and the Registrar to the Offer at www.capitalbank.co.in, www.nuvama.com, www.damcapital.in, www.equirus.com and www.linkintime.co.in, respectively.
AVAILABILITY OF BID CUM APPLICATION FORMS: Bid cum Application Forms can be obtained from the Registered Office of the Company CAPITAL SMALL FINANCE BANK LIMITED, Tel: +91 181 5051111/2222; The BRLMs : Nuvama Wealth Management Limited (Formerly known as Edelweiss Securities Limited), Tel: +91 22 4009 4400; DAM Capital
Advisors Limited, Tel: +91 22 4202 2500 and Equirus Capital Private Limited, Tel: +91 22 4332 0734; Syndicate Members: Sharekhan Limited, Tel: +91 22 6750 2000; Nuvama Wealth Management Limited (Formerly known as Edelweiss Securities Limited), Tel: +91 22 4009 4400 and Equirus Securities Private Limited , Tel: +91 22 4332 0600 and at
the selectlocations of the Sub-syndicate Members (as given below), SCSBs, Registered Brokers, RTAs and CDPs participating in the Offer. ASBA Forms will also be available on the websites of BSE and NSE and the Designated Branches of SCSBs, the list of which is available at websites of the Stock Exchanges and SEBI.
Sub-Syndicate Members: Alankit assignments limited , Aimondz Global Securities Limited, Anand Rathi Share & Stock Brokers Limited, ANS Pvt Limited, Asit C Mehta, Axis Capital Limited, Centrum Broking Limited, Finwizard Technology Pvt. Ltd., HDFC Securities Limited, ICICI Securities Limited, IDBI Capital Markets & Securities Ltd, IIFL Securities ltd,
JM Financial Services Limited, Keynote Capitals Limited, KIMC Capital Market Services Limited, Kotak Securities Limited, LKP Securities Limited, Motilal Oswal Financial Services Limited, Nirmal Bang Securities Pvt Limited, Prabhudas Lilladher Pvt Limited, Pravin Ratilal Share & Stock Brokers Limited, Religare Broking Limited, RR Equity Brokers Pvt Limited,
SBICAP Securities Limited, SMC Global Securities Limited, Systematix Shares and Stocks India Ltd and Yes Securities (India) Limited
Escrow Collection Bank and Refund Bank : Axis Bank Limited
Public Offer Account Bank : HDFC Bank Limited *Sponsor Banks: Axis Bank Limited and HDFC Bank Limited
UPI: UPI Bidders can also bid through UPI Mechanism.
All capitalized terms used herein and not specifically defined shall have the same meaning as ascribed to them in the RHP.
For CAPITAL SMALL FINANCE BANK LIMITED
On behalf of the Board of Directors
Sd/-
Place: Jalandhar Amit Sharma
Date: February 5, 2024 Company Secretary and Compliance Officer

CAPITAL SMALL FINANCE BANK LIMITED is proposing, subject to applicable statutory and regulatory requirements, receipt of requisite approvals, market conditions and other considerations, to undertake an initial public offering of its Equity Shares and has filed the RHP with RoC on February 1, 2024 read with corrigendum dated February 5, 2024. The RHP
shall be available on the website of SEBI at www.sebi.gov.in, on the websites of the Stock Exchanges i.e. BSE and NSE at www.bseindia.com and www.nseindia.com, respectively, on the website of the Bank at www.capitalbank.co.in and on the websites of the BRLMs i.e. Nuvama Wealth Management Limited (Formerly known as Edelweiss Securities Limited),
DAM Capital Advisors Limited and Equirus Capital Private Limited at www.nuvama.com, www.damcapital.in and www.equirus.com, respectively. Any potential investors should note that investment in equity shares involves a high degree of risk and for details relating to such risk, please see the section titled “Risk Factors” on page 27 of the RHP. Potential Bidders
should not rely on the DRHP filed with SEBI for making any investment decisions.

This announcement is not an offer of securities for sale in the United States or elsewhere. The Equity Shares offered in the Offer have not been, and will not be, registered under the U.S. Securities Act of 1933, as amended (the "U.S. Securities Act") and may not be offered or sold within the United States, except pursuant to an exemption from, or in a transaction not
subject to, the registration requirements of the U.S. Securities Act and applicable state securities law. Accordingly, the Equity Shares are only being offered and sold outside the United States to investors that are not U.S. Persons, nor persons acquiring for the account or benefit of U.S. Persons, in “offshore transactions” as defined in and in reliance on Regulation S
underthe U.S. Securities Act and the applicable laws of the jurisdiction where those offers and sales occur. There will be no offering of securities in the United States.
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